MENTIONING REPORT COURT NO 04

Date : 18/0872020

RCITIATRS

.NO CASE TYPE CASE NO.

1 ABA 3075/20 NO ORDER

2 ABA 1323/20 NO ORDER

3 ABA 1537/20 PUT UP ON 20-08-2020
4 ABA 1540/20 PUT UP ON 20-08-2020
5 ABA 1744/20 PUT UP ON 20-08-2020
6 ABA 3252/20 NO ORDER

7 ABA /20 NO ORDER

8 ABA 2253/20 PUT UP ON 20-08-2020
9 BA 2729/20 NO ORDER

10 BA 4111/20 NO ORDER

11 ABA 1051/20 NO ORDER

12 ABA 770/20 NO ORDER

13 ABA 2719/20 NO ORDER

14 ABA 2546/20 NO ORDER

15 BA 4449/20 NO ORDER

16 ABA 1944/20 NO ORDER

17 ABA 3176/20 NO ORDER

18 BA 5145/20 PUT UP ON 20-08-2020
19 BA 3460/20 NO ORDER

20 BA 5415/20 NO ORDER

21 ABA 3371/20 NO ORDER

22 ABA 1916/20 PUT UP ON 20-08-2020
23 BA 5413/20 NO ORDER

24 BA 5396/20 NO ORDER

25 ABA 3424/20 NO ORDER

26 ABA 2343/20 NO ORDER

27 BA 4730/20 NO ORDER

28 ABA 2595/20 NO ORDER

29 FILING NO 12256/20 PUT UP ON 20-08-2020
30 ABA 872/20 NO ORDER

31 ABA 2570/20 PUT UP ON 20-08-2020
32 ABA 2328/20 NO ORDER

33 BA 4311/20 PUT UP ON 20-08-2020
34 ABA 3018/20 NO ORDER

35 ABA 2995/20 NO ORDER

36 ABA 3018/20 NO ORDER

37 BA 3247/20 NO ORDER

38 BA 4125/20 PUT UP ON 20-08-2020
39 ABA 3174/20 PUT UP ON 20-08-2020
40 ABA 3063/20 PUT UP ON 20-08-2020
41 CrM.P 1620/20 PUT UP ON 20-08-2020
42 Cr.App (SJ) 27/20 PUT UP ON 20-08-2020




MENTIONING REPORT COURT NO 09

Date : 18/08/2020

REMIArks

S.NO CASE TYPE CASE NO.

1 C. REV 41/19 21-08-2020
2 CONT (CVL) 1082/19 28-08-2020
3 WPS 1760/18 20-08-2020
4 WPS 2135/18 27-08-2020
5 WPS 1690/20 24-08-2020
6 WPS 1685/20 24-08-2020
7 WPS 5649/19 27-08-2020
8 WPS 3122/19 21-09-2020
9 WPS 2005/18 09-09-2020
10 WPS 317/20 08-09-2020
11 WPS 511/20 22-09-2020
12 WPS 6111/18 03-09-2020
13 WPS 1177/19 27-08-2020
14 WPS 2096/20 08-09-2020
15 WPS 6608/16 28-09-2020
16 WPS 3834/18 10-09-2020
17 WPS 5504/19 14-09-2020
18 WPS 962/20 08-09-2020
19 WPS 6315/16 30-09-2020
20 WPS 53/20 10-09-2020
21 WPS 3744/19 23-09-2020
22 WPS 1698/20 02-09-2020
23 WPS 1489/20 NEXT WEEK, IF READY
24 WPS 1755/20 NEXT WEEK, IF READY
25 WPS 2106/20 21-08-2020
26 WPS 1636/20 REJECTED
27 WPS 5584/19 REJECTED
28 WPS 6785/19 REJECTED
29 WPS 1096/19 REJECTED
30 FILING NO. 3658/20 REJECTED




MENTIONING REPORT COURT NO 10

Date : 17/08/2020
REMArKks
S.NO CASE TYPE CASE NO.
1 Cr. App (S.J) 1110/19 19-08-2020
2 Cr. App (S.J) 1045/19 19-08-2020
3 Cr. App (S.J) 1029/19 19-08-2020
4 Cr. App (S.J) 753/19 19-08-2020
5 Cr. App (S.J) 674/19 20-08-2020
6 Cr. App (S.J) 735/19 20-08-2020
7 Cr. App (S.J) 28/20 20-08-2020
8 Cr. App (S.J) 80/20 21-08-2020
9 Cr. App (S.J) 84/20 21-08-2020
10 Cr. App (S.J) 114/20 21-08-2020
11 Cr. App (S.J) 124/20 21-08-2020
12 Cr. App (S.J) 194/20 24-08-2020
13 Cr. App (S.J) 141/20 24-08-2020
14 Cr. App (S.J) 161/20 24-08-2020
15 Cr. App (S.J) 166/20 25-08-2020
16 Cr. App (S.J) 220/20 25-08-2020
17 Cr. App (S.J) 264/20 25-08-2020
18 Cr. App (S.J) 305/20 25-08-2020
19 Cr. App (S.J) 306/20 26-08-2020
20 Cr. App (S.J) 307/20 26-08-2020
21 Cr. App (S.J) 312/20 27-08-2020
22 Cr. App (S.J) 320/20 27-08-2020
23 Cr. App (S.J) 363/20 27-08-2020
24 Cr. App (S.J) 376/20 27-08-2020
25 Cr. App (S.J) 390/20 28-08-2020
26 Cr. App (S.J) 396/20 28-08-2020
27 Cr. App (S.J) 397/20 31-08-2020
28 Cr. App (S.J) 399/20 31-08-2020
29 Cr. App (S.J) 427/20 31-08-2020
30 Cr. App (S.J) 432/20 01-09-2020
31 Cr. App (S.J) 429/20 01-09-2020
32 Cr. Rev 60/20 19-08-2020
33 Cr.Rev 1177/19 19-08-2020
34 Cr. Rev 537/19 19-08-2020
35 Cr.Rev 1364/19 19-08-2020
36 Cr. Rev 1489/19 19-08-2020
37 Cr. Rev 327/19 20-08-2020
38 Cr. Rev 1189/19 20-08-2020
39 Cr.Rev 782/19 20-08-2020
40 Cr. Rev 1154/19 20-08-2020
41 Cr.Rev 72/20 20-08-2020
42 Cr. Rev 458/20 21-08-2020
43 Cr.Rev 426/20 21-08-2020
44 Cr. Rev 341/20 21-08-2020
45 Cr.Rev 111/20 21-08-2020
46 Cr. Rev 76/20 21-08-2020
a7 Cr.Rev 493/20 24-08-2020
48 Cr. Rev 461/20 24-08-2020
49 Cr.Rev 482/20 24-08-2020
50 Cr. Rev 476/20 24-08-2020
51 Cr.Rev 463/20 24-08-2020
52 Cr. Rev 440/20 25-08-2020
53 Cr.Rev 524/20 25-08-2020
54 Cr. Rev 457/20 25-08-2020
55 Cr.M.P 472/19 28-08-2020
56 SA 86/09 28-08-2020
57 BA 3165/20 21-08-2020




MENTIONING REPORT COURT NO 10

Date : 16/Us/2020

Remarks

S.NO CASE TYPE CASE NO.
1 Cr. App (S.J) 140/20 24-08-2020
2 Cr. App (S.)) 02/20 01-09-2020
3 Cr. App (S.J) 246/19 01-09-2020
4 Cr. App (S.)) 432/19 02-09-2020
5 Cr. App (S.J) 1070/19 02-09-2020
6 Cr. App (S.J) 1092/19 02-09-2020
7 Cr. App (S.J) 65/20 03-09-2020
8 Cr. App (S.)) 84/20 03-09-2020
9 Cr. App (S.J) 186/20 04-09-2020
10 Cr. App (S.)) 190/20 04-09-2020
11 Cr. App (S.J) 208/20 04-09-2020
12 Cr. App (S.J) 217/20 04-09-2020
13 Cr. App (S.J) 312/20 07-09-2020
14 Cr. App (S.)) 331/20 07-09-2020
15 Cr. App (S.J) 321/20 07-09-2020
16 Cr. App (S.)) 332/20 08-09-2020
17 Cr. App (S.J) 346/20 08-09-2020
18 Cr. App (S.J) 363/20 09-09-2020
19 Cr. App (S.J) 365/20 09-09-2020
20 Cr. App (S.J) 367/20 09-09-2020
21 Cr. App (S.J) 369/20 10-09-2020
22 Cr. App (S.)) 408/20 10-09-2020
23 Cr. App (S.J) 435/20 10-09-2020
24 Cr. App (S.J) 674/19 10-09-2020
25 Cr. App (S.J) 1133/19 10-09-2020
26 Cr. Rev 166/18 25-08-2020
27 Cr. Rev 1777/18 26-08-2020
28 Cr. Rev 1349/19 26-08-2020
29 Cr. Rev 440/20 26-08-2020




MENTIONING REPORT COURT NO 15

Date : 17/08/2020

REMIArks

s.NO CASE TYPE CASE NO.
1 CrM.P 1473/20 USUAL COURSE
2 Cr.M.P 3486/19 USUAL COURSE
3 W.P(Cr) 83/20 USUAL COURSE
4 CrM.p 785/20 USUAL COURSE
5 CrM.p 1188/20 USUAL COURSE
6 W.P(Cr) 130/20 USUAL COURSE
7 CrM.P 386/18 USUAL COURSE
8 Cr.M.P 1439/20 USUAL COURSE
9 BA 3907/20 USUAL COURSE
10 Crm.p 1176/20 USUAL COURSE
11 CrM.p 137/20 USUAL COURSE
12 Crm.p 1587/20 USUAL COURSE
13 W.P(Cr) 115/20 USUAL COURSE
14 CMP 158/19 NEXT WEEK
15 CrM.P 421/18 NEXT WEEK
16 Cr.M.P 4175/19 NEXT WEEK
17 CrM.P 4293/19 AFTER 01 WEEK
18 Cr-App(S)) 1499/18 NEXT WEEK
MENTION BEFORE

19 Cr. Rev 250/20 APPROPRIATE BENCH
20 W.P(Cr) 186/17 AFTER 02 WEEKS
21 W.P(Cr) 3578/14 AFTER 02 WEEKS
22 CrM.P 4037/19 AFTER 02 WEEKS
23 MA 379/06 AFTER 04 WEEKS




MENTIONING REPORT COURT NO 15

Date : 18/08/2020

REMIArks

.NO CASE TYPE CASE NO.

1 Cr.M.P 263/20 USUAL COURSE
2 Cr.M.P 1192/20 USUAL COURSE
3 Cr.M.P 773/15 USUAL COURSE
4 BA 3907/20

5 Cr.M.P 4175/19 24-08-2020

6 CONT. (CIVIL) 717/19 24-08-2020

7 CONT. (CIVIL) 701/19 24-08-2020

8 Cr.M.P 1587/20 NEXT WEEK

9 Cr.M.P 3035/18 AFTER 02 WEEKS




MENTIONING REPORT COURT NO 18
Date : 18/08/2020

S.NO CASE TYPE CASE NO. Remarks
1 WPC 4307/19 20-08-2020
2 WPC 1998/20 NEXT WEEK IN APPROPRIATE HEADING
3 WPC 1158/20 NEXT WEEK IN APPROPRIATE HEADING
4 WPC 1820/20 USUAL COURSE
5 WPC 1732/20 USUAL COURSE
6 WPC 2066/19 USUAL COURSE
7 WPC 5672/18 USUAL COURSE
8 WPC 1480/19 USUAL COURSE
9 WPC 5446/18 USUAL COURSE
10 WPC 3819/20 NOT CONSIDERED AS WITHOUT CASE NUMBER
(FILING NO.)
11 WPC /20 NOT CONSIDERED AS WITHOUT CASE NUMBER




